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Petition No. 1951T012023 Dated: 30.8.2023 
NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF SECTION 15 

OF THE ELECTRICITY ACT, 2003 (the Act) 
An application for grant of Category-V trading licence for inter-State trading in 
electricity in whole of India has been made before the Commission by 
Energyedge Power Trading Private Limited, Flat No. 114, Block B, Surabhi 
Apartments, 17/2, Bilekahalli, Banerghatta Road, Bar.galore, South 
Bangalore, Kamataka- 560076. 
2. Acopy of the application, along with its annexures and enclosures, made 

by the applicant for grant of inter-State trading licence to Energyedge 
Power Trading Private Limited before the Commission can be accessed 
at the website https:/!www.energyedge.in/download.html or 
inspected by any person in the Commission's office by fcllowing the laid 
down procedure. 

3. On consideration of the material available cn record, the Commission is 
satisfied that prima facie the applicant qualifies for grant of licence for 
inter-State trading in electricity and by order dated 30.8.2023. the 
Commission has proposed to grant a Category-\' licence to the applicant 
for inter-State trading in electricity in who!e of India. 

4. Notice is hereby given in pursuance of clause (a) of sub-section (5) of 
Section 15 of the Act to invite suggestions or objections. if any, to the 
proposal to grant licence for inter-State trading in electricity as aforesaid 
by the Commission to be received by the undersigned latest by 13.9.2023 
at the above noted address. The objections or suggestions received after 
the specified date shall not be considered. 

5. The application shall be taken up for further hearing by the Commission 
on 15.9.2023. Any person who files suggestions or objections may in 
his/her discretion attend the hearing, forwt ch no TA/DAshall be paid by 
the Commission. Sd!- 

(Harpreet Singh Pruthi) 
Secretary 

I Nameult 

tUss or Com  

4 Ekt.jit, proj 

(Jfflcr 

ce-il-li 

Ctiiul 

8nmuw. Rural 
Wurk, C,rri, 

StmaluL, 

Ctuu 
C,,sur,u.u,,n 

Eiiginucr. Rural 
Wurku Curk. 

SLIn.ut'u- b 

5. The dcUit d 
e Any Com 

((ICR-  2C182/11 

Sr. DEE 
the under r, 

GeM BI 

Name c 
the wo 

Tenders 

Approx 

Earnest 

Compill  

Validity; 

Date &l 

Date &1 
submist 

Tender I 

Date &l 
(immed 

Note: 1. A.'ipa 
':.'ith their tern 
document all 

Even suo-ad 
2. Ouphcstet 

Tender Notial 
GEM/202310 

Government of Odisha 
Office of the Chief Construction Engineer, 

0-873 Rural Works Circle, Sambalpur 
E-mail Id serwcirctesbp@yahoo.com  

Bid Identification No. Road Tender Online RWCSBP-28 No. 2277 
Dated: 02.09.2023 

The Chief Construction Engineer, Rural Works Circle, Sambaur on behalf of 
Governor of Odisha invites online percentage rate Bid from expeienced & elia;ble 
bidders for 06 (SIX) no. of road works under SACi for the year 2023-24, 
1 Name of work : Road works under SACI for the year 2023-24. 
2 No of works : 06 (Six) no. of Road works deta:Is as per DTCN. 
3 Estimated cost : Approximately cost Pa. 502.23 iakhs to Rs. 1327.08 

iakhs 
4 Class of Contractor : A & Special Class 
5 Cost of tender paper : Ps. 10,000.'- per set (to be deposited On-line) in 

and mode of deposit favour of concerned Superintending Engineer. 
6 Mode of submission : Tender should be submitted only On line in website 

of tender wwwtendersorissa.qov.in.)https:lltendersothsha. 
9galdfl) 

7 EMD and mode of : 1 of estimated ccst of the work to beremitted onl:ne 
deposit as mentioned in DTCN. 

8 Summary of key dates are provided below: 
Procurement Bid I Availability of Tender Last date & i Dale & Time of 

Officer identification on-line for bidding time for opening of tender 
No. From To seeking Technical Financial cl arification Bid Bid 

1 2 3 4 : 5 6 7 
I Chief Construction Road Tender 08.09.2023 22 09 2023; 1809.2023 2509.2023 To be 

Engineer On';ne at upto up to at ;nt;rnated 
Rural Works Circle, RVCSBP- 11.00 AM. 500 p '.1. 500P.M. 11 00 AM later 

Sarrba.'pur 2812023-24 
- Further deta;is can be seen from the e-procurement portal 
www.tendersorissa.qov.in. (hUps/ttendersodishaov.in( 

- Subsequent moditicatiori'corrigendum!Addendurn if required sball appear in 
website only. 
The amount put to bid is exclusive of GST. 

- Bidder should inspect the road before bidding and quote his rate accord.n:; 
Sd'- 

Chief Construction Engir.'er. 
Rural Works Circle, Sambatp 

OiFR.25: 11 0422324 0. 
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MAHAR.ASHTRA METRO RAIL CORPORATION LTD. 
(A joint venture of Govt. of India & Govt. of Maharashtra) 

PUNE METRO RAIL PROJECT 
Maha Metro, Block No. A3, Food Grain Godown, Near Civil Court, 

Next to Kamgar Putala Vasahat, Shivajinagar, Pune 411005 
E-mail : tenders.pmrAmaharnetm.org  

PtJNE MEMO Web. : www.punemetrorail.org  Tel. : 020-26051074 

Tender Notice No. P1 PD-21/2023 Ot. 05 Sept. 2023 

Name of Work : Request for Expression of Interest (EOI) for 
Operation and Maintenance of Parking at Various Locations for a 
period of 03 Years. 
The interested parties may visit Pune Metro Rail website 
wwwpunemetrorail.org  or download the EOl documents and 
obtain further details regarding the EQI from our c-tender portal 
https://mahametrorail.etenders.in  from 16:00 Hrs. an 
05.09.2023 to 16:00 hrs. of 26.09.2023 from Maha-Metro's 
c-tender Portal.

General Manager (TP & Procurement-PD) 
Maha-Metro, (Pune Metro) 

Pune Metro City's Transport Solution 

NOTICE OF THE 15TH  ANNUAL GENERAL MEETING & 
E-VOTING INFORMATION 

Notice is hereby given that the 15 Annual General Meeting (AGM) of the 
Members of the Company wit be held on Wednesday. September 27. 
2023 at 0200 PM (1ST) through Video Conferencing (VC Other Audio-
Visual Means 'OAVM'). to transact the business set out in the Notice of 
the AGM. 

1. In accordance with all the circulars issued by Ministry of Corporate 
Affairs (MCA) and Circular issued by the Securities and Exchange Board 
of India (SEBl), the electronic dispatch of Notice of AGM along with 
Annual Report has been completed through electronic mode to 
members whose email address are registered with the Company 
Depositories by 1 September. 2023. 

2. The Notice of the 15th ACM and Annual Report of the Company for the 
financial year 2022- 2023 is also available on the website of the 
Company at www.aquniversal.co.in  and also on website of c-voting 
agency at www evotingindia.com. 

3. Members can attend and participate in the ACM through VC!OAVM 
facility only The instructions for joining the ACM are provided in the 
notice of the AGM. Members attending through VC QAVM shall be 
counted for the purpose of reckoning the quorum under Section 103 of 
the Companies Act, 2013. 

4. All the Members are informed that: 
i. The remote c-voting shall commence on Saturday. September 23. 

2023 at 09:00 A.M. 1ST and conclude on Tuesday, September 26. 
2023 at 05:00 PM. ST. 

ii. The cut-off date for determining the eligibility to vote by electronic 
means oratthe ACM is Friday, September 15. 2023: 

iii. The Register of Members and Share Transfer Books of the Company 
shall remain closed from September 16. 2023 to September 26. 
2023 (both days inclusive). 

iv. The facility for voting through electronic voting system shall also be 
made available during the ACM; 

v. The Members who have cast their vote by remote c-voting prior to 
the ACM may also attend;participate in the ACM through VC,/OAVM 
but shall not be entitled to cast their vote aga:n; 

vi. Any person, who acquires shares of the Company and becomes 
members of the Company after the dispatch of the Notice of the 
ACM and holding shares as of cut-off date i.e. Friday. September 15, 
2023 may obtain the login ID and password by sending a request at 
he(pesk.evotingcdsiindia.com. However, if a person is already 
registered with NSDL for c-voting then existing user ID and 
password can be used for casting vote: 

vii. Members who have not registered their e-mail addresses are 
requested to register the same with Depository Participant(s)! L(IPL 
or update their email addresses by writing to the Company at 
cs!u)aquniversal.co in along with the copy of the signed request 
letter mentioning the name and address of the Member, self-
attested copy of the PAN card. and self-attested copy of any 
document leg: Driving License, Election Identity Card. Passport. 
Aadhar) in support of the address of the Member; 

5. The Board of Directors has appointed £1r. Vikram Grover & Company, 
Practicing Company Secretaries (F.iemberShip No. FCS 12304), to act 
as the Scrutinizer. to scrutinize the entire voting and remote c-voting in a 
fair and transparent method. 

6. In case of any queries or issues regarding attending AGM & e- voting 
from the CDSL c-Voting System, you can write an email to 

jp,Øesk.evotingcdslindia.com  or contact at 1800 22 55 33. 
For  C Universal Limited 

Sd; - 
Date: 04.09.2023 Surbhi Gupta 
Place: New Delhi Company Secretary & Compliance Officer 
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